Public Announcement for P& M Associates as per Regulation 12 of IBBI (Liquidation
Process) Regulations, 2016

Financial Express- Pune- 6th September, 2025

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the insoivency and Bankruptcy Board of Indla
(Liguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
P&M ASSOCIATES LLP

Si No. PARTICULARS | DETAILS
1. Name of corporate sebitar PAM Associates LLP
2. | Date of incorporation of |21/04/2015
corparate debtor

3. | Authonty under which corporate. | ROC Bangalore
| debtor 5 incorporate /n-gﬁr-veu‘ RD, Sauth East Region
4, | Corporate [dentity No. / Umited | AAD-7986
Lability identification No. of
COrpOrate debior
5. | Address of the regsiered office | No. 78/6, Shankarappa Garde, C-Block,
and prncipal office {if any) of 8th Cross, Magadi Road, Bangalore,

corporate dedbior Kamataka, India, 560023
6. | Date of closure of Insohvency 29/08/2025

| Resolution Process
7. | Uiquidation commencement 120,/08/2025

date of corporate debitor

8, |Name and registration number | Pramod Srihari
of the insohency professional Registration no.:-

actng as liquxdator IB8I/IPA-O01/1P-P-02286/2021-2022/13674
"9, | Address and email of the |Address: - 3rd Floor, Raaj Towers, 23rd Cross,
ligudator, as registered with Banashankari 2nd Stage, Bengaluru - 560070
| the Board |Emaill ID:- pramod@capad.in
10, | Address and e-mail to be used | Address: - 3rd Flooy, Raaj Towers, 23rd Cross,
for correspondence with the Banashankari 2nd Stage, Bengaluru - 560070
_ligusdator Emaol 10:- pramod@capad.in
“11. | Last date for submissicn of .28 '09,'2025
claims

Notice is hereby given that the National Company Law Tnbunad, Bengaluru S8ench has
orgered the commencement of liquidation of the PAM Associates LLP on 29th August,
2025 under Section 33 of the Insolvency and Bankruptcy Code, 2016,

Tha stakeholders of P&M Associates LLP are hereby called upon to submit thewr clams
with proof on or befare 28th Septamber, 2025 ta the liguidator at the address mentioned
aganst item No, 10,

The financial crediors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic

means.
Submissson of false or misieading proof of claims sha# attract panalties

Pramod Srihari Place:- Bangaiuru
Liguidator Date:- 06/09/2025

Reglstration no.:- 1BBI/1PA-001/1P-P02286/2021-2022/13674




Navakal- Pune- 08t September, 2025
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Financial Express- Bengaluru- 06th September, 2025

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of Ingdia
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
P&M ASSOCIATES LLP

Sl. No.| PARTICULARS | DETAILS
1. |Name of corporate debtor | P&M Associates LLP
2. | Date of incorporation of 21/04/2015
| conporate deblor
3. |Authority under which corporate | ROC Bangalore
debtor is incorporated /registered | RD. South East Region
4, | Corporate identay No. / Umited | AAD-7986

! Liahilty Idantfication Nao, of

’rnddr&ss iress of the | vegslered office |No. 78/6, Shankarappa Garde, C-Block,
and principal office (if any) of 8th Cross, Magadi Road. Bangalore,
corporate debtor Karnataka, India, 560023
6. | Date of closure of Insolency 29/08/2025

lnesolutm Process
7. |Uquidation commencement 29/08/2025

| cate of corporate debtor
8. l Name and registraton number | Pramod Srihari

| of the nsolvency professional Registration no.>

ol

facmg as liquidator IBBI/IPA-O01/1P-P-02286/2021-2022/13674
9. |Address and e-mail of the Address: - 3rd Fioor, Raaj Towers, 23rd Cross,
| Mauidator, as registered with Banashankari 2nd Stage, Bengaluru - 560070
| the Boara Email 1D:- pramoafcapad.in
10. 'Aodress and e-maill to be used Aadress: - 3rd Floor, Raa) Towers, 23rd Cross,
for correspondence with the Banashankarn 2nd Stage, Bengaluru - 560070
SGuidator Email ID:- pramod@capad.in
11 |Last date for submussion of 28/00/2025
| Claims

Notice s hereby given that the National Company Law Tribunal, Bengaluru Bench has
ordered the commencement of liquidation of the P&M Associates LLP on 29th August,
2025 underSection 33 of the Insolvency and Bankruptcy Coode, 2016.

The stakeholders of PAM Associates LLP are hereby called upon 10 submit their claims
with proof on or before 28th September, 2025 to the liquidator at the address mentioned
agamnst item No. 10.

The financsal creditors shall submit their claims with proof by electronic means only, Al
other creditors may Submit the ciaims with the proof in person, by post or Dy electronic
means,

Submission of false or misieading proof of claims shall attract penalties.

Pramod Sriharl Place:- Bengaluru
Liquidator Date:-06/09,/2025
Registration no.:- 1BBI/IPA-O01/IP-P-02286,/2021-2022/13674




Udayvakala Kannada- Bangalore- 06th September, 2025
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